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FIFTEENTH KERALA LEGISLATIVE ASSEMBLY

Fourteenth Session
Thursday, October 09, 2025

LIST OF BUSINESS

I. Questions:

Questions entered in the separate list to be asked and
answered.

II. Calling Attention:

(1) Shri. Thomas K. Thomas to call the attention of the
Minister for Public Works and Tourism to the commuting
of unregistered Houseboats operating in Vembanad Lake
and the environmental problems caused by the improper
disposal of sewage from Houseboats.

(2) Shri. Sajeev Joseph to call the attention of the Minister
for Health, Woman and Child Development to the
necessity to address the reported deplorable condition of
Kannur Medical College.

III. Papers to be Laid:

(1) As per List — 1
(2) As per List - 2 (Under Rule 47 (2))

IV. Presentation of Reports:

(1) Shri. P. C. Vishnunadh, Chairperson, Committee on
Papers Laid on the Table to present Tenth to Fourteenth
Reports of the Committee.

(2) Smt. Santhakumari K., Chairperson, Committee on
Welfare of Scheduled Castes and Scheduled Tribes to
present Seventh Report of the Committee.

(3) Shri. E. K. Vijayan, Chairperson, Committee on
Environment to present Fifteenth and Sixteenth Reports
of the Committee.



V. Leave of Absence from sittings of the House:
Hon’ble Speaker to take the pleasure of the House regarding
the grant of leave of absence from the sittings of the House to
Dr. M. K. Muneer.

VI. Legislative Business:
Motion for consideration and further stages of the following
Bills as reported by the Subject Committee:
(1) The Guruvayoor Devaswom (Amendment) Bill, 2025.
(Discussion to be concluded.)

(i1) The Kerala Single Dwelling Place Protection Bill,
2025.

(Discussion to be concluded.)

(i11) The Kerala Public Service Commission (Additional
Functions as Respects the Services under the
Universities) Amendment (No. 2) Bill, 2025.

(Discussion to be concluded.)

(iv) The Kerala Industrial Single Window Clearance
Boards and Industrial Township Area Development
(Amendment) Bill, 2025.

(Discussion to be concluded.)

Secretariat of the Kerala Legislature, DRr. N. Krishna Kumar,
Thiruvananthapuram, Secretary.
October 08, 2025.



